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Report of Committee, as per Hon’ble National Green Tribunal Order in the 

matter of OA No 65/2023/EZ (Sachin Mohapatra Versus Bhubaneswar 

Development Authority & Ors.)  

Hon’ble National Green Tribunal, Eastern Zone, Kolkata, in its order dated 12.06.2023, passed 

in Original Application No. 65/2023/EZ constituted a four-member joint Committee to be 

headed by the Chief Conservator of Forest (CCF), Regional Office, MoEF&CC, Bhubaneswar 

with other members being representatives of CPCB, State PCB and District Magistrate, 

Khurda.  

 The Hon’ble National Green Tribunal, Eastern Zone has also directed that “The 

Committee may meet within one week, undertake visit to the site, interact with the concerned 

stakeholders including WATCO and after ascertaining factual position, particularly with regard 

to illegal felling of trees, loss of bio-diversity and other damage to environment, including 

cutting of the hill and submit a factual and action taken report to this Tribunal within three 

weeks,” 

  As per the direction of the Hon’ble National Green Tribunal a meeting was conducted in 

the hybrid mode involving all the members of the committee on 16.04.2023. The Site Visit was 

scheduled to be on 24.06.2023 at 11.30 A.M.   

 As per the decision of the meeting the site visit was conducted on 24.06.2023. 

The following members were present during the site visit. 

1. Shri A.T Mishra, Dy. Director General Forest(C), Regional Office,MOEF&CC, 

Bhubaneswar 

2. Shri K Sudarshan Chakravarthy, District Magistrate, Khurda 

3. Shri Sandeep Roy, Scientist, Regional Directorate, CPCB, Kolkata (Representation of 

CPCB, Kolkata) 

4. Dr Sohan Giri, Regional Officer, OSPCB, Bhubaneswar (Representation of OSPCB, 

Odisha) 

As per the decision of the meeting, the DFO, Chandaka and Scientist from SEIAA were also 

present during the site visit.   

41



 

Page 2 of 5 

 

The representative of WATCO (Project Proponent) Shri Sarat Chandra Mishra, COO, 

Shri Sachin Mohapatra, the petitioner, Tahasildar, Bhubaneswar, public representatives 

were also present during the site inspection.  

 

Sikharchandi Hill 

 

The Sikharchandi Hill is famous for temple Sikharchandi and located on the outskirt of 

Bhubaneswar and is near to the boundary of Chandaka Wildlife sanctuary.  The area of 

Sikharchandi hill is about 247.656 acre (100.222 ha.)  and comprises of two Mouza 

(village) as listed below: 

 

RI CIRCLE Name of the 

Mauza 

Khata Plot No. Area Kisam 

Chandaka Pathargadia  2239 5731 35.156 

ac(14.22 ha.) 

Parbat 

Kalarahanga Patia  474/1607 1 (P) Part of 212.5 

ac(85.99 ha.) 

Pahad 

 

Legal Status 

 

 As per the report submitted by the Divisional Forest Officer, Chandaka Wildlife 

Sanctuary the area under Sikharchandi hill is not part of any Notified Forest land.  

 As per the report submitted by the Tahasildar, the kisam of the land under Sikharchandi 

hill before 1980 is Pahad/Parvat. The proposed plot is not included in DLC.(Copy of the 

letter from Tahasildar,Bhubaneswar attached as Annexure A/1) 

 Though the Sikharchandi hill is near to the Chandaka Wildlife Sanctuary but it is 

outside the Eco-sensitive Zone of the sanctuary. Hon’ble Supreme Court of India vide 

order 03.06.2022 has ordered for no new construction activity within 1 km from the 

boundary of any Protected Area. But vide Order W.P. (C) .No.202 of 1995 dated 

11.01.2023 minimum distance of Eco Sensitive Zone of 1 km would not be applicable to 

Chandaka Wildlife Sanctuary.  
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Observation: 

During field inspection it was observed that an area of about 7.5 acre(3.0 ha.) has 

been cleared and a road has been constructed clearing vegetation though IDCO has 

allotted 4.00 acres of land to WATCO for the said project. No permission for 

cutting of trees has been taken from the local DFO.  

  

The vegetation which is present adjoining the cleared site is shrubby vegetation. 

Some of the photographs of the cleared site and vegetation around the cleared site 

can be seen from the photographs as below: 
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Interaction with stake holders: 

 The committee interacted with the local people including elected representatives, DFO, 

Chandaka, Tahsildar, Bhubaneswar, COO,WATCO, petitioners and other villagers present 

during interaction. 

 The people present during site inspection were opposing the clearing of vegetation by 

WATCO more than the area required for this project. As per the villagers WATCO has not 

taken permission for felling of trees from the Forest Department. As per the villagers 

including the petitioner present during discussion said that the area is under the eco-sensitive 

zone of Chandaka wildlife sanctuary .The WATCO officers are doing the work without taking 

any Environment Clearance. They were of the opinion that the hill should be preserved and 

developed into a park and the demand was to preserve the area (tourist place). 

 DFO, Chandaka present in the meeting said that this area does not fall within the ESZ of 

Chandaka Wildlife Sanctuary. The proposed area is not a notified forest land. WATCO has 

not taken permission for the felling of trees from the above site. (Copy of the letter from DFO 

attached as Annexure A/2) 

 The representative from WATCO said that as there was no access to the site, so the road 

has been constructed for movement of vehicle for construction work. They also said that as 

there were no trees except small bushes so no felling permission was taken from the DFO.The 

representatives of WATCO said that there is acute shortage of drinking water in the growing 

Bhubaneswar City. There is no such elevated area in the town where such water tank can be 

constructed utilising the gravity for supply of water. They showed the layout of the project 

where 3.6 acres area has been proposed.  

 It was also informed by the WATCO that about 4 lakh people (about 30% of Bhubaneswar 

City) will be benefitted by the project. From the analysis of the lay out plan it was found that 

the proposed structure can be built in 3.00 acres of land. (Copy of the letter from WATCO 

attached as Annexure A/3)  
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Findings: 

   The Paper attached with the application ‘First record of occurrence of the 

tree species Nothopegia racemosa (Dalz.) Ramamurthy (Anacardiaceae) from Eastern 

Ghats in India” was examined by this committee. As per this report “Nothopegia 

racemosa” was thought to be endemic to western ghats but after taking samples from 

Barbara RF of Khurdha,Sikharchandi Hill and Udayagiri Hill it was found that this 

species “Nothopegia racemosa” is also found in Eastern Ghat region also.From the 

report it is evident that this species is not endemic to Sikharchandi Hill only. 

    The Scientist from State Environment Impact Assessment 

Authority,Odisha present during site inspection and the committee also of the opinion 

that construction of water tank will not have significant effect on the Environment. The 

Scientist from SIEAA has also reported that the proposed project does not require 

Environment Clearance. (Copy of the letter from SEIAA, Odisha attached as Annexure 

A/4) 

         The DFO,Chandaka Wildlife Sanctuary has reported that WATCO has 

not taken permission for felling of trees. Clearing of vegetation will make the soil 

vulnerable for erosion and this activity has resulted in removal of vegetation which 

was present in the site prior to clearing of the site. This need to be compensated by 

plantation and soil conservation measures. 

   From perusal of records shown by officers WATCO it was found that the 

minimum requirement for water tank is only 3.00 acres, while 4.00 acres. has been 

allotted to WATCO . Distribution of water to the growing city Bhubaneswar is also an 

important welfare activity which requires an elevated area to use the force of gravity. 

   During discussion the Tahsildar, Bhubaneswar said that for demarcation 

of the hill it will take time. Tahsildar, Bhubaneswar assured to demarcate the 

Sikharchandi Hill within one month. The committee has recommended the permissible 

activities in the Sikharchandi Hill in the conclusion part of the report. 

45



46



ANNEXURE A/1
47



48



49



50



51



52



53



54



ANNEXURE A/2
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ANNEXURE A/356
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